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BNERGY, ELECTRONICS AND 
SPACES (SHRI K.R. NARAYANAN) : 
(a) Tbere are over 60 companies in tbe 
Privafe lector recognised by tbe Depart-
ment of Scientific and Indu5trial Researcb 
bavial relative'y larle R&D Centres in 
India aDd reportiDI aD aDDual R&D 
expenditure of more tbaD Rs. 1.0 Crore. 

(b) Tbe name. of tbree companies in 
tbe private sector with tbe large.t R&D 
CeDtres in terms of Investment. expendi-
ture and Dumber of scientists respectively 
are Escorts Limited. Ferldabad: LarseD 
Be Toubro Ltd.. Bombay; and Premier 
Automobile. Ltd •• Bombay. 

(c) Areal of researcb in these research 
centres respectively are: Escorts Limi.ed, 
Faridabad-Agricultural and Industrial 
Tractors, Agricultural Implements. Materi-
al HandHnl Equipment. Engines and New 
EDergy Sources: Larsen &: Toubru Ltd., 
BombaY-:-Mlcbanical and Electrical 
Engineering and Electronics; Earth Mov-
inl. Agricultural and Industrial 
Macbinery: Switch Gears; Control Panels: 
Instruments aod CemeDt; Premier AUlomo 
biles Limiltd, BombaY-Automobiles. 

CeDtraJ Secretariat Stenograpbers Senice 
Roles 

4458. SHRI RAM SAMUJHAWAN: 

SHRI KAMLA PRASAD 
SINGH; 

Will the PRIME MI~ISTER be plea-
.ed to refer to tbe reply given OD 12 
Augult. 1981 to Unstarred Question No. 
2597 fquding reframinl of CODleal Secre-
tariat StcDOIraybon Service Rules and 
Itale : 

(a) wbetber service rules of tbe Cent-
.al Secrotariat SteDoafaphon Strvico bave 
betD reframed; 

(b) if 10. wben and brief detalll tbere-
oI,ud 

(0) II Dot. tbe rOlIOOI tberefor 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONl'-EL, PUBLIC 
GRIEVANCES & PENSIONS AND 
MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM) : (a> No, Sir. 

(b) Not appJlcable. 

(c) Tbe Service r uJea will be relramed 
as and when tbe Servico is restructured. 

Sale of Defence Ian. in Do.ba, 

4459. PROF. MADHU DANDA-
V ATE: WiH tbe Minister of DEFENCE be 

pleased to state: 

(a) whether land belonging to MiDistry 
of DefeDzc in Bombay hal been sold to 
a builder and contractor of Pune; 

(b) if so, tbe deraiJs tbereof ioeJudin. 
the amount for wbicb it was sold a. well 
as the procedure followed for sate; aDd 

(C) wbether the State Government j1ad 
beeD offered that piece of land for buUdlDI 
bouses to relieve Ibe difficulties of tbe 
slum dwellers? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THB 
MINIS 1 R Y OF DEFENCB (SHRI 
CHINTAMANI PANIGRABI): (a) No. 
S!r. 

(b) and (e) Do Dot ariae. 

Appoiotme.t of lAS olBcers I. Stat. 

4460. SHRI CHINT AMANI lENA: 
Will tbe PRIME MINISTER. be pleased 
to stato : 

(a) the criteria adopted to appoiDt 
lAS cadre alicen iD each Slate; and 

(b> tbe Dumber of lAS Ofticcn posted 
in Orissa "I 

THE MINISTFR OF ST A TB IN THE 
MINISTRY OB PERSONNEL. PUBUC 
GRIEVANCES & PENSIONS AND 
MINISTER OF STATE IN THB 
MINISTR.Y OF HOMB AFFAIRS 
(SH1U P. CHIDANBAltAM): (a) Dtrccc 




